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BUREAU OF INDIAN STANDARDS
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 9th August, 2024

Ref: HQ-PUB012/1/2020-PUB-BIS (999).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Indian standards, particulars of
which are given in the second column of the schedule hereto annexed have been established on the date indicated
against it in third column. The particulars of the standards, if any which are given in the fourth column shall also
remain in force concurrently till they are withdrawn on the date indicated against them in the fifth column.
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SCHEDULE
Sl No., Year & Title of the Indian Date of No., Year & Title of the Indian Date of
No. Standards Established Establishment Standards to be withdrawn, if | withdrawal
any
@) ) @) (4) 5)
1 IS 1103 : 2024 03 August 2024 1511031984 1 03 February
. - Specification for Brushes, Artists
Brushes for Artists — Specification - . 2025
. (Third Revision)
(Fourth Revision)
2 IS 3708 (Part 6) : 2024 03 August 2024 03 February
ISO 35 : 2004 IS 3708 (Part 6) - 1985 2025
Natural Rubber Latex — Methods of Methods of Test for Natural
Test Rubber Latex
Part 6 Determination of Mechanical Part 6 Determination of
Stability Mechanical Stability NRL : 9
(Second Revision) (First Revision)
IS 16574 : 2024
3 IS0 15537 ; 2022 03 August 2024 IS 16574 : 2017 03 ';%bzrgary
Principles for Selecting and Using ISO 15537 : 2004
Test Persons for Testing Principles for Selecting and Using
Anthropometric Aspects of Industrial Test Persons for Testing
Products and Designs Anthropometric Aspects of
(First Revision) Industrial Products and Designs
IS 17071 : 2024 .
4 1SO 252 : 2023 03 August 2024 IS 17071 : 2019 03 February
: 1SO 252 : 2007
Conveyor Belts — Adhesion Between . 2025
A Conveyor Belts — Adhesion
Constitutive Elements — Test S
Between Constitutive Elements —
Methods Test Methods
(First Revision)
5 IS/ISO/IEC 21823-1: 2019 03 August 2024 NA

Internet of Things (1oT) —
Interoperability for IoT Systems
Part 1 Framework

NA

NISHAT S. HAQUE, Scientist G & DDG (Labs)
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